
To

The Pr. Distrlct & Sesslons Judge,
Jammu/ Samba/Kathua/Udhampur/
Bhaderwah/Kishtwar/Ramban/Reasi/Rajouri/
Poonch/ Srinagar/Baramulla/Anantnag/pulwama/Shopian/
Budgam/Kulgam/Bandipora/Kupwa ralGanderbal/
Leh/Kargil.

*-qlw Dated: t))No:

Subject:
(lnfrastructure Oata).

Sir,

, Kindly find enclosed a copy of the format annexed hereto regarding the subject

cited above. ln this regard, r am to request you to furnish the details for the quarter

01.07.2018 to 30.09.2018 as per the format by or before loth october, 201g positively,

for onward transmission to the secretary General, Supreme court of rndia. The said

information be furnished to this office on fax numbers otg4-2so663g12506636.

Matter may be treated as most urpent.

Encl: \aI_)

Cop.1', _ %Y
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adopted in the hief Justices' Conference, 2016



lnfrastructure in Subordinate Courts of J&K State:

A. Detalls of Owned Court Halls:

B. Details of Court Halls on Rent:

C. Details of Court Halls under Construction:

S. No. As on 01.10.2018

1. Number of Self-Owned Court Halls

2. Number of Government-Owned Court Halls

3. Total Number of Owned Court Halls in the State

5. No. As on 01,10.2018

1. Number of Court Halls on Rent for less than 1 year

2. Number of Court Halls on Rent for 1-3 years

Number of Court Halls on Rent for 3-5 years

4 Number of Court Halls on Rent for 5-10 years

5. Number of Court Halls on Rent for more than 10
years

6. Total Number of Court Halls on Rent

S. No. As on 01.10.2018

1 Number of Court Halls that have been under
Construction for less than 1 year

2. Number of Court Halls that have been under
Construction for 1-3 years

Number of Court Halls that have been under
Construction for 3-5 years

4 Number of Court Halls that have been under

Construction for 5- 10 years

5. N,umber of Court Halls that have been under

Construction for more than 10 years

6 Total Number of Court Halls that are under

Construction



D. Details of Owned Court Complexes:

F. Details of Court Complexes under Construction :

s.

No.
As on 01.10.2018

1. Number of Self-Owned Court Complexes

2. Number of Government -Owned Court Complexes

Total Number of Owned Court Complexes in the
State

E. Details of Court Complexes on Rent:

Number of Court Complexes on Rent for less than 1
years

Number of Court Complexes on Rent for 1-3 years

Number of Court Complexes on Rent for 3-5 years

Number of Court Complexes on Rent for 5-10 years

Number of Court Complexes on Rent for more than
1.0 years

itotal Number of Court Complexes on Rent

S. No. As on 01.10.2018

1. ; Number of Court Complexes that have been under
Construction for less than 1 year

2. Number of Court Complexes that have been under
Construction for 1-3 years

3. Number of Court Complexes that have been under
Construction for 3-5 years

4 Number of Court Complexes that have been under
Construction for 5-10 years

5. Number of Court Complexes that have been under
Construction for more than 10 years

6, Total Number of Court Complexes that have been

under- Construction,



G. rDetails Regardlnt Up-gradation of Court Complexes:

Number of Court Compleres vrtricn are aifterentti
abled friendty

Number of Court Corpt"r", tt,aGre l."r,"*.Ole

Number of court corpl"rE, tt,.Gr" ,i t".rt xz
renewable energy enabled
Number of Court Co.pteres tt at are 

"-leaiiSoZrenewable energy enabled
Number of Court Corpl"r", tt.t .re at 1".;t 100%
renewable energy enabled

Number of Self-O*red nGdential nccommodation

Number of Government -Owned ieSOentiat

Total Number of Owned Residential
Accommodation in the State

l. Details of Residential Accommodation on Rent:

S. No.
As on 01.10.2018

1 Numoer ot Hesidential Accommodation on Rent for
less than 1 year

2. NumDer ot Residential Accommodation on Rent for
1-3 years

Number of Residential ac*mrodation on R"r,t for-
3-5 years

Number of Residential acconrrnodation onleiifor-
5-10 years

Number of Residential nccon'rnodation onTent f,or-

Rent

3.

4.

5

6

H. Oetails of Owned Residential Accommodation for Judicial Officers:

S. No.
As on 01.10.2018

1.

2.

3.



J. Details of Residential Accommodation under Construction;

s. N6. As on 01.10.2018

1. Number of Residential Accommodation thathave
been under Construction for less than 1 year

2 Number of Residential Accommodation that have
been under Construction for 1-3 years

3 Number of Residential Accommodation that have
been under Construction for 3-5 years

4 Number of Residential Accommodation that have
been under Construction for 5-i.O years

5 Number of Residential Accommodation that have
been under Construction for more than 10 years

6. Total Number of Residential Accommodation under
Construction



K. Detalls of Funds Allocated for lnfrastructure:

(Rs' ln Lacs)

s.

No.

L.

2.

01.07.2018 to 01.10.2018

Source Law Department (State sector)

State Share/Central Share

End nllocated for the relevant financial year

3.

4.

5.

Funds Released

Funds Utilized

Funds Surrendered

Funds Re-allocated to other heads6.


